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RECOMMENDATIONS OF THE BUSINESS ADVISORY COMMITTEE

MR. DEPUTY CHIRMAN: | have to inform the hon. Members that the Business
Advisory Committee in its meeting held today, that is, on 4™ December, 2023, has
allotted time for Government Legislative Business as follows:

1. Consideration and passing of the Chief Election Six Hours
Commissioner and the other Election Commissioners
(Appointment, Conditions of Service and Term of Office)

Bill, 2023.
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2. Consideration and passing of the following Bills, as Twelve hours
reported by Standing Committee, after they are passed (To be
by Lok Sabha: be discussed
(a) The Bharatiya Nyaya Sanhita, 2023 together)

(b)  The Bharatiya Nagrik Suraksha Sanhita, 2023
(c) The Bharatiya Sakshya Adhiniyam, 2023
3. Consideration and passing of the Central University Two hours
(Amendment) Bill, 2023, after it is introduced,
considered and passed by Lok Sabha.

4. Consideration and return of the Appropriation Bills Six hours (To
relating to following Demands, after they are passed by be discussed
Lok Sabha: together)

(a) First Batch of Supplementary Demands for Grants
for the year 2023-24; and
(b) Demands for Excess Grants 2020-21

GOVERNMENT BILL - Contd.

The Post Office Bill, 2023
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